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[English]

SHRI RAMESH CHENNITHALA : Sir, | wish to raise
a very important issue.

[Translation]

MR. DEPUTY SPEAKER : All of you will get a
chance. | will give a chance to all of you one by one.

SHRIMATI SUSHMA SWARAJ (South Delhi) : Mr.
Deputy Speaker, Sir, with your permission, | would ke
to draw your attention to a very unfortunate incident.
Today's Newspapers are carrying this distressing news
very prominently. You must have read the news that day
before yesterday, six tourists were killed by the terrorists
in Srinagar.

This incident has belied the claims of the
Government, that normalcy has returned in Kashmir
and peace has been restored there. Out of these six
tounsts. three belonged to Jaipur, Rajasthan and three
to Allahabad, UP. These six tourists were kidnapped
from Dal Lake at 5.00 pm. In fact twelve persons were
kidnapped but six were released around 10 p.m. The
other six persons were kept hostages and it was said
that they would be released in the morning. However
they were shot dead in the darkness of the might.

This incident 1s very painful but more than that
...(Interruptions)

MR. DEPUTY SPEAKER : | shall give you a chance.
You will get the chance to speak.

SHRIMAT| SUSHMA SWARAJ : | have also given a
notice and you have allowed me to speak. My notice
has been accepted.

More horrifying than the incident s the way the
Government is assessing the situation in Kashmir and
the manner in which it proposes 1o tackle the situation.
The senior police officers have admitted that local and
foreign terrorists have gathered in Dal Lake area. One
of the hostages. who has survived, has giwen the
statement that the kidnappers claimed to have been
from police task force. The Government should have
taken strong measures to tackle the situation and it
should have chalked out a plan 1o deal with the terrorists
firmly but instead of that the Minister of State in the
Ministry of Home Affairs. who has been elected from
Kashmir itself. has given a statement that the time has
come for the secunty forces to return to their barracks.
We would welcome the day the army can be withdrawn
trom there. We will welcome the day the Kashmur
refugees will be able to return to therr homes but such
a situation should be created first; such improvement
should be brought aboutl first and peace should be
restored there first. But betore creating such a situation
it the Government keeps on giving such irresponsible
statements, the situation would further detenorate. The
restraint and patience required for tackling a sensitive
issye like Kashmir, appears to be missing in this
Government. The Government should exercise restrant
and patience while i1ssuing statements and should

try atleast not to worsen the situation with its
statements.

Adequate compensation should be paid to the
dependents of the tourists killed and the Government
should exercise restraint so that such an incident may
not recur.

SHRI MANGAT RAM SHARMA (Jammu) : Mr. Deputy
Speaker, Sir, | have also given a notice to raise the
matter during zero hour which has been raised by
Shnmati Sushma Swara). The Membes elected from J
& K should have been given the opporiunity to speak
first.

MR. DEPUTY SPEAKER : No such distinction 1s
made.

SHRI MANGAT RAM SHARMA : | would like to say
that situation has improved to a great extent after Lok
Sabha edections in J & K. Pakistan and its allies do not
want the situation to improve. This incident has occured
because of the announcement made by Government to
hold elections for Legislative Assembly in September.
They want to stop the election process at all costs. |
demand that in order to maintain the improvement
registered in the situation of J & K, strong measures be
undertaken by the Government to control the activities
of terrorists. The police and military forces should be

-given full authority to check such activities. The tourists

from our country and abroad are coming to the valley
on being assured about the improvement In situation.
| regret to state that the State Government, does not pay
any attention to them, and does not give them proper
secunty. The tourists should be allowed to visit those
areas which are peaceful and safe. It seems as if the
Government does not have complete control over same
areas. The atmosphere created in favour of India and
the conducive atmosphere to hold elections should not .
be allowed to detenorate and the Government should
take steps to brning peace there.

The famihes of the tounsts trom Jaipur and
Allahabad should be given adequate compensation and
better atmosphere should be created so that the tounsm
industry of the area does not get ruined. This tourist
indusiry has been lying closed fro the past live-six years
whereas most of the people there depend on this
industry. Now the situation 1s becoming normal and
people have started coming to the valley. Such incidents
cause much harm, hence the Government should pay
attention to 1.

SHRI MUKHTAR ANIS (Sitapur) : Hon. Mr. Deputy
Speaker, Sir, | would like to draw your attention once
again towards the subject that has been discussed in
the House earlier also. The Electnicity Board of Uttar
Pradesh 1s mired in terrorism...(Interruptions)

SHRI GIRDHARI LAL BHARGAVA (Jawpur) : | should
also be given the opportunity to speak as three people
belonging to Japur city have been murdered.

SHRI MUKHTAR ANIS - Ambedkar Schame was
started in Uttar Pradesh and it was decideo that
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electricity would be provided to Ambedkar villages within
one year. Sir, please ask for a report regarding the
entire area of Uttar Pradesh and the progress made by
the Electricity Board with regard to the Ambedkar
villages 1in U.P. | would like to tell you about my district
Sitapur that the Electricity Board has not electrified even
a single village there. Indolent and corrupt officials are
occupying the offices in every district...(Interruptions) .
The Chairman of the Electricity Board takes bribes of
upto one crore rupees and as they rise to the position
of Chairman by giving bribe themselves, they make up
tor it later by accepting bribes. Every month a minimum
amount of two lakh rupees goes to the Chairman of
Electricity Board from my district. Hence | would like to
put forth a few points.

Firstly | would like to state thal a report pertaining
to Ambedkar villages and especially the Ambedkar
villages of Sitapur should be obtained as to how much
electrification work has been completed over there.
Secondly the Electricity Board is imposing power culs
which 1s causing heavy losses. Sir. as the monsoon has
already set in. it cannot be said that there is a shortage
of water. The reservoirs are full even then the electricity
Board is deliberately diverting the power to large scale
industries while neglecting the small scale industrialists
and farmes.

Sir, | seek your protection and request you to ask
for a detailed report and to conduct an enguiry to
pinpoint the corrupt officials.

[Enghish]

SHRI RAMESH CHENNITHALA - Sir, | would like to
raise a very impordant 1ssue...(Interruptions)

MR. DEPUTY SPEAKER : You will get a chance
Now you sit down.

[Transiation}

SHRI SUKH RAM (Mandi) : Mr. Deputy Speaker,
Sir. Hon. Minister has given a statement about the
aircrash that took place in Himachal Pradesh on 11th
However as no supplementary 1S asked and no
clarfication I1s sought regarding the statement given by
the Minister in Lok Sabha. hence | would like to draw
the attention of the Government 1o two or three points
in the Zero hour The Minister has given the statement
thal so long as the security or salety measures are not
undertaken, the air traffic shouid be suspended. This is
what | gathered from his statement

Sir. ever since the private companies have started
operating in Himachal Pradesh, they have shown a
very good performance The tourism of Kuliu Valley and
Himachal has benefiled a lot as a result thereol. A few
points however are worth mentioning in this regard
The day the air crash took place, the communication
link had snapped just one minute back. Communication
hnk could not be maintained with the awrport As that
place is a part of my Parliamentary Constituency and
has been my Assembly Constiuency as well, | have
seen it The aircralt was flying at a height of approx

twelve thousand or eight thousand feet. If the
Communication link had not broken down they could
have informed the airport. There was so much of fog
because of bad weather that the pilot could not see that
there was a mountain ahead and the air crash took
place wherein nine lives were lost. Same thing
happened on Sth July two years ago not at the same
place but at some other place. There too the reason
was bad weather conditions. Hence | would like to draw
the attention of the Government to two points. Firstly,
all the pilots have commented earlier also about the
wrang placement of the air traffic control tower but the
officials kept on looking for other reasons to hide their
own mistakes. The antenna placement is also wrong.
Firstly, the tower should be shifted elsewhere and
secondly VHF facility should be provided so that the
contact with the pilot could be maintained through that
facitity.

Since this is a mountain region when one goes up
to a certain height and then lowers into valley, this VHF
facility can prove to be more useful and eftective here
rather than in the plains. This 1s the science age We
should invent such a device with the help of which the
link would not be broken down in case the pilot enters
thick forest Mr, Deputy Speaker, Sir, electricity failure is
also a constant problem. The airport autharities should
make arrangements in this regard too. If the air trathc
IS suspended in Himachal Pradesh, the tourism would
suffer. Therefore, | urge the Governmen! to undertake
safety measures al the earliest by paying attention to
the aforestated points so that the air traffic is operated
smoothly.

MR. DEPUTY SPEAKER : Mr. Yadav, please speak.

SHRI RAJESH RANJAN alias PAPPU YADAV
(Purnea) : Mr. Deputy Speaker, Sir. | am raising an
1ssue pertaining to Bihar and if | were to mention all the
incidents in this House. almos! all the Members would
get aggravated. Just now Shn Kataria was speaking
about the incidents that occured in Aara It is true that
wherever such type of incidents occur the reigning
government ol the place has to share the blame for i
to a certain extent. But which arganisation 1s responsible
for this incident and for kiling the Haryans and the
Musiims? Who 1s protecting this organisation? 5000
members of Ranvir Sena stormed into a Harjan colony
and for the hrst ime ..(Interruptions)

SHRI CHAMAN LAL GUPTA (Udhampur) : Mr
Deputy Speaker Sir, the Home Minisier has already
given a statement regarding this 1ssue...(/nterruplion)
[English]

SHRI RAJESH RANJAN alias PAPPU YADAV
..{Interruptions)”

MR. DEPUTY-SPEAKER : This will not go on record.
{Interruption)®.

* Not Recorded.



